
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 
 

MISCELLANEOUS APPLICATION NO. 128/2024 

IN 

ORIGINAL APPLICATION NO. 506/2022 

 

IN THE MATTER OF:   

Tribhuvan Singh                                                                              ...Applicant 

Vs 

 

Govt. of NCT of Delhi & Ors.                                                                        ...Respondents 

 

 

I N D E X 

Si. No. Particulars Page No. 

1. Reply on behalf of Respondent No. 3-vDistrict 

Magistrate, (South West), Delhi. 

1-2 

 

 

FILED BY: 

 

 

 

NEW DELHI                                                       (JYOTI MENDIRATTA) 

DATED: 18.08.2025                                           Advocate for the GNCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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